SECTI ON- | |
IN THE SUPREME COURT OF | NDI A
CRIM NAL APPELLATE JURI SDI CTl ON

CRIM NAL M SCELLANEQUS PETI TI ON NO. 22928 OF 2013
(Application for bail)

I'N

CRIM NAL APPEAL NO. 1679 OF 2012

Ram Kal p Chaudhary ... Appel | ant
VERSUS
State of Uttar Pradesh ... Respondent
CFFEl CE REPORT

It is submtted that Ms. Sandhya Goswam , Advocate has on
27th Cctober, 2013 filed an application for bail with affidavit
on behalf of the Appellant which has been registered as
Crimnal Msc. Petition No. 22928 of 2013.

It is submtted that Service of Notice of Lodgnent of
Petition of Appeal is conplete on the Sole Respondent/State,
but no one has entered appearance on its behal f.

It is further submtted that Oiginal Records from the
H gh court as well as fromthe Trial Court have been received.

Counsel for the Appellants has filed additional docunents.

The Application for bail in the Appeal above-nentioned is
listed before the Hon'ble Judge in Chanber with this Ofice

Report .

DATED this the 29th day of Cctober, 2013.

Sd/ -
ASSI STANT REAQ STRAR
COPY TO
Ms. Sandhya Goswanm , Advocate
*M. Ravi Prakash Mehrotra, Advocate
(* You are requested to file Vakal at nana/ Appear ance
on behalf of State of Utar Pradesh)
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